Govemment. of Jammu ond Kashmir
HHousing and ‘Urban Development Department
Cvwl Secretariat, Jammu/Sninagar

e -

Notification
Jammu, the ‘1*" February 2018

SRO 83 .~ In exercise of the powers conferred by sub-section (3) of
section 3 of the Jammu and Kashmir Municipal Corporatian Act, 2000, the
Government after consultation with Municipal Corporation, Jammu hereby
include the area of village Hazuri Bagh from Khasra No. 01 to 144 as shown in
“Annexure” to this notification within the Municipal limits of Municipal
Carporation, Jammu. °

By Order of the Government of Jammu & Kashmir,

Sd/-
(K. B. Agarwal } IAS
Financial Commissioner
Housing & Urban Development Department

NO. HUD/LSG/IMC/33/2015 Dated @9 /02/2018
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Chief Electoral Officer, J&K Jammu.

Prpl. Secretary to Hon'ble Chiel Minister.

Divisional Commissioner Jammu.,

Commr/Secy. to Govt, GAD/Rural Dev./Law Department.

Director information with the request to kindly publish it in daily local papers
UrdwEnglish. ,

Commissioner, Jammu Municipal Carporation, Jammu,

Director. Rutal Development Department jammu.

Deputy Commissioner, Jammu. _ ‘ o
C 'u;-{ eral Manager Government Ranbir Press Jammu with the request to publish it in
e ini ' d Urban Dev. Department
OSD to Hon'ble Dy. Chief Minister I/C Housing and Urban Dev. Dep

Spl. Assistant to MoS Housing and Urban Dev. Department - »

'S (o Finaneial Commissioner, Housing and Urban Development Department.

Website master.
Government order files (w.2.s.c.) W“

(Dr.Javid Rehman)
Under Secretary to Gavernment
!-Inw& Ugban Dev. Department



‘An ~exure”A” to Notification SRO dated OF
Housing and Urban Development Department i
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List of khasra No’s of Hazuri Bagh, Tehsil Jammu District, Jammu.

SNo. |  Name of area Khasra No.s Kanals Marlas
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| A | = 74 2 4
| 75 = 75 1 :
| 76 = 76 1 14
77 =
! 77 - 14
78 = 78
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TR -- 79 - 6
£e08 = 80 - 14
| LGRS = 81 2 5
[ 82 w 82 - 8
EE — 83 - 7
| 84 - 84 : 17
| 85 - 85 - 12
| 86 - 86 - 2
87 = 87 - 13
88 = 88 : 4
89 - 89 1 1
90 - 90 : 19
e | = 91 : 8
|92 - 92 : 10
93 - 93 = 2
i 94 ( B 94 1 10
95 - 95 : 4
EE s 96 1 2
97 -- 97 - 7
98 - 98 : 11
99 - 99 - .
{100 = 100 - L2
101 - 101 = 8
102 | - 102 5 =
103 = 202 = =
204 = 104 ' S
105 - L : 2
106 = 106 : 2
| 107 - L0 - -2
108 = 108 : 10
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| 110 | - 110 : =
LI S 111 - T
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[iees 3 113 _ =
- = 114 : >
g z 115 5 =
L = 116 AT T
117 = = : !
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119 = = ' s
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L2 = 121 3 1
22 = 122 6 4
123 __ = 1 4
| 124 = o : 5
Lels = 125 1 T
129 = 126 : =
L = 127 18 :
Loty | B 128 % -
129 . 129 5 -
130 . 130 1 :
131 = 131 : 7
132 = 132 2 Z
133 - 133 7 c
134 = 134 1 >
135 = 135 ; .
136 ~ 136 i T
137 = B 1 -
138 - 138 16 17
159 = 139 - 2
140 = 140 - 3
| 141 = 141 2 13
142 = 142 - 5
143 = 143 2 18
144 - 144 - 5

(Dr. Javid Rehman)
Under Secretary to Government
Hm.ﬁi;g & Urban Dev. Department




